173 FEBRUARY 19, 1963 Committee to investigate
the conduct of certain Members

13.35 hrs.

COMMITTEE TO INVESTIGATE
THE CONDUCT OF CERTAIN
MEMBERS DURING PRESI-
DENT'S ADDRESS.

Mr. Speaker: Before we take up
further business, I have to make an
announcement, namely: —

That in pursuance of the decision
taken by Lok Sabha on the 18th
February, 1963, I hereby nominate a
Parliamentary Committee consisting
of:

. Shri S. V, Krishnamoorthy Rao,
. **Shrimati Renu Chakravartty,
. Shri Sachindra Chaudhuri,

. Shri G. N. Dixit,

. Shri Surendranath Dwivedy,

. Dr. Govind Das,

. Shri Jaipal Singh,

. Pandit Jwala Prasad Jyotishi,

. Sardar Kapur Singh,

. Shri Harish Chandra Mathur,
. Shri Maheshwar Naik,

. Shri Shivram Rango Rane,

. Shri Asoke K. Sen,

. Shri Satya Narayan Sinha, and
15. Shri U. M. Trivedi.
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to investigate the conduct of Sarva-
shri Ram Sewak Yadav, Mani Ram
Bagri, B. Singh Utiya and B. N.
Mandal and Swami Rameshwaranand
in connection with the disorder crea-
ted by them at the time of the Pre-
sident’s Address to both Houses of
Parliament assembled together under
article 87 of the Constitution on the
18th February, 1963, and to consider
and report whether such conduct of
the said Members was contrary to the
usage or derogatory to the dignity of
the occasion or inconsistent with the
standards which Parliament is en-
titled to expect from its members
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and to make such recommendations
as the Committee may deem fit:

that Shri S. V. Krishnamoorthy
Rao shall be the Chairman of the
Committee;

that the Committee shall make a
report to the House by the 2nd
March, 1963; and

that in other respects the Rules of
Procedure of the House relating
to Parliamentary Committees
shall apply with such variations
and modifications as the Speaker
may make.

Now, we shall take up further con-
sideration of the Delhi Rent Control
(Amendment) Bill. Shri Naval Pra-
bhakar may now continue his spech.
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** The hon, Member subsequently resigned ang the speaker nominated

Shri H. N. Mukerjee in her place, see col



